35 Written Answers

Leprosy Programme in Assam

*501. SHRI C. P. MAJHI: Will the Minis-
ter of HEALTH AND FAMILY PLAN-
NING be pleased to state:

(a) whether any allocation is made for
Assam under the National Leprosy Control
Programme under the Fifth Five Year
Plan; and

(b) if so, what are the details of the allo-
cation and location of leprosy control units
in that State?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR. KARAN
SINGH): (a) Yes, Sir.

(b) A statement is iaid on the Table of
the Sabha.

Statement

A total ailocation of Rs. 44.95 lakhs has
been tentatively made for the National Lep-
rosy Control Programme during the Sth
Five Year Plan for Assam State. A sum
of Rs. 2.65 lakhs has been provided during
1974-75.

The detailed item-wise break-up of this
allocation has not been done as this would
depend on the performance of the State
during each Year of the Plan. However,
the following targets have been envisaged
for the entire Fifth Plan for the State of
Assam:—

w

1. Leprosy Control Units
2. Survey, Education and Treatment

Centres . 160
3. Non-medical Supervisors for SET

Centres .o23
4. Urban Leprosy Centres .. 10
5. Reconstructive Surgery Units |
6. Training Centres for para-medical

workers o1
7. Temporary Hospitalisation Wards .. 2
8. District/Regional Leprosy Officers .. 3

1z

The exact location of the Leprosy Control
Units will be decided by the State Govern-
ment in consultation with the Directorate
General of Health Services. However, these
will be established in the highly endemic
and moderately endemic districts. In addi-
tion, highly endemic pockets in low ende-
mic districts can also be covered.
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o Questions 36
Financial Trregularities in F.C.I. Accounts

*502. SHRI BHUPESH GUPTA :
SHRI YOGENDRA SHARMA :
DR. Z. A. AHMAD : .
SHRI J. S. ANAND :
SHRI L. MAHAPATRA :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether it is a fact that the Comp-
troller and Auditor General of India has
pointed out cases involving waste and frand
worth about Rs. 150 crores while auditing
the accounts of the Food Corporation aof
India; and

(b) if so, the details in this regard and
action proposed to be taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b)
No, Sir. However, the Director of Audit
(Food) has forwarded certain draft audit
paragraphs while auditing the accounts of
the Food Corporation of India for factual
verification and comments. They are being
processed by the Food Corporation of
India.
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